6?PART- HEARD

| TEM NO 101 COURT NO. 1 SECTION | X

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

ClVIL APPEAL NO. 1748 OF 1999

STANDARD CHARTERED BANK & ORS. Appel | ant (s)
VERSUS
DI RECTORATE OF ENFORCEMENT & ORS. Respondent ( s)

Wth Wit Petition (Crl.) No.165 of 2004

(Wth appl n(s) for stay and office report)

Cvil Appeal No.1749 of 1999

(Wth office report)

Cvil Appeal No.1750 of 1999

(Wth office report)

Civil Appeal Nos.1751 and 1944 of 1999

(Wth office report)

Crimnal Appeal No.684 of 2005
(Wth appln(s) for permission to place addl. docunents on record

and office report)

Crimnal Appeal No.847 of 2004

(Wth appln(s) for ad-interimex-parte stay)

Crimnal Appeal No.848 of 2004

(Wth appln(s) for stay)

S.L.P. (Cl.) No.5892 of 2004

(Wth appln.(s) for stay)



Date: 13/12/2005 The matters were called on for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTI CE C. K. THAKKER
HON BLE MR, JUSTI CE P. K. BALASUBRAMANYAN
For Appellant(s) M. K. K. Venugopal, Sr. Adv.
In CA 1748 & 1749/ 99: M. Jai deep CGupta, Sr. Adv.
Ms. B. Vijayal akshmi Menon, Adv.
Ms. | ndu Mal hotra, Adv.
Ms. Sunita, Adv.
Ms. Haripriya, Adv.
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In CA 1750/ 1999: M. T.R Andhyarujina, Sr. Adv.
M. U A Rana, Adv.
M. Sadeep Kharel, Adv.
Ms. Srabonee Roy, Adv.
for Ms. Gagrat & Co., Adv.
In CA 1749/ 1999: M. Santosh Paul , Adv.
(For App. No. 2) M. A K Rao, Adv.
M. Raj eev Sharma, Adv.
M. MJ. Paul, Adv.
In Crl.A Nos.847/2004 M. Amt Sibal, Adv.
& 848/ 2004: Ms. Radha Rangaswany, Adv.
Ms. Prachi Baj pai, Adv.
M. Atif Chaudhary, Adv.
M. Pradeep Kumar Malik, Adv.
In W & Crl.A No. M. R K Handoo, Adv.

684/ 2005: M. K V. Mhan, Adv.



In SLP 5892/ 2004: M. UU Lalit, Sr.Adv.

M . Rana Mikherj ee, Adv.
Anur adha, adv.
Swati G over, Adv.
Soni a Dube, Adv.

Prasenjit Keswani, Adv.
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I ndra Sawhney, Adv.

In CA 1751 & 1944/ 99: . P. Mual hotra, ASG
. K. Panda, Sr. Adv.

Subba Rao, Adv.

Par meswar an, Adv.

Kri shna Prasad, Adv.

s 555555

P
A
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N. K. Matta, Adv.
P
B
V.

. K. Verma, Adv.

For Respondent (s)/ M. P.P. Ml hotra, ASG

Uni on of I ndia: M. A K Panda, Sr. Adv.
A. Subba Rao, Adv.
N. K. Matta, Adv.

Par meswar an, Adv.

B. Krishna Prasad, Adv.

s 5555
)

V. K. Vernmm, Adv.

In CA 1751 & 1944/ 99: K. K. Venugopal , Sr. Adv.

Jai deep Cupta, Sr. Adv.

B. Vijayal akshm Menon, Adv.
I ndu Mal hot r a, Adv.

Suni t a, Adv.
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Hari priya, Adv.

In CA 1750/ 99: T. R Andhyarujina, Sr. Adv.
U A Rana, Adv.

S. Divan, Sr. Adv. (on 14/12/2005)

s 5 5 5

H D. Petit,Adv. (on 14/12/2005)



M. Sadeep Kharel, Adv.
Ms. Srabonee Roy, Adv.

for Ms. Gagrat & Co., Advs.
.3/ -

For West Bengal : M. Tara Chandra Sharna, Adv.
Ms. Neel am Shar ma, Adv.

M. MJ. Paul, Adv.
Ms. D. Bharathi Reddy, Adv.
Ms. Fox Mandal & Co.,Advs. (N P)

UPON hearing counsel the Court nade the foll ow ng

ORDER
M. K. K Venugopal , | ear ned seni or counsel ,
hi s
argunents at 11.15 a.m and concluded at 3.15 p.m Thereafter, M.
Andhyar uj i na, | ear ned seni or counsel for t he appel | ant
Appeal
rose for the day.

No. 1750 of 1999 and was on his | egs when the court

The matters renai ned part-heard.

[ T.1. Rajput 1] [N Annapurna] [ V.P. Tyagi ]
A R-cumP. S Court Master Court Master
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CORAM AND APPEARANCE: AS OF 13TH DECEMBER, 2005.
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M. TR Andhyar uj i na, | ear ned seni or counsel , resum
ed his
argunent s at 10. 55 a.m and concl uded at 11. 40 a.m Ther eaf
ter,
submi ssi ons wer e made by M. K. V. Mbohan, | ear ned counsel , ti
I 11. 45
a.m; M. UU Lalit, |earned senior counsel, from11.45 a.m to 12.30 p.m;
M. Ani t Si bal , | ear ned counsel , from 12.30 p. m to 2.50 p. m
- and M.
P.P. Mal hotra, learned Additional Solicitor General from2.50 p.m till the
court rose for the day.
The matters renmai ned part-heard.
[ T.1. Rajput ] [N Annapurna] [ V.P. Tyagi ]
A R -cumP. S Court Master Court Master
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M. P. P. Mal hot r a, | ear ned Addi ti onal Solicitor Gener al
resuned hi s argument s at 11.30 a.m and concl uded at 2.40 p. m

Thereafter, M. K. K Venugopal , | ear ned seni or counsel , rejoins and



concluded at 3.20 p.m Thereafter, M. T.R Adhyarujina and M. U U
Lalit, |earned senior counsel, made subm ssions for five mnutes each. M.

Amit Sibal, |earned counsel, thereafter made subnissions for five mnutes.

Heari ng concl uded.

Judgenent reserved.

Witten subm ssions, if any, be filed by 17th Decenber, 2005.

[ T.1. Rajput ] [N Annapurna] [ Radha R Bhati a]

A R-cumP.S. Court Master Court Master



